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cases 13 granted by the Education Mi-
nister, the Prime Minister agreed as a
special case, to give some additional
help to Shri Muktibodh's family out of
the fund, at his disposal on the request
of a deputation of Hindi writers and
poets.

TEEN MURTI HOUSE

50. SHRI A. D. MANX: Will the
PRIME MINISTER be peased to state:

(a) whether Government have decided
to use Teen Murti House as a 1 memorial
to the late Prime Minister Shri
Jawaharlal Nehru; and

(b) if so, what kind of memorial is
proposed to be set up in the building?

THE PRIME MINISTER (SHRI LAL
BAHADUR): (a) and (b) Government have
decided that the Teen Murti House
should be used primarily for a Museum,
with' a Library, dedicated to the memory
of Jawaharlalji. The Ministry of
Education would implement these
proposals regarding the Museum and
Library as a Government project. The
Southern Wing of the House would be
utilised for the proposed Personalia
Museum. The Northern Wing would be
"d for housing the proposed Library;
some of the smaller rooms in the
Northern Wing might be used for putting
up visiting research scholars and
lecturers. The middle portion, consisting
of the large lounge in the ground floor
and the large public rooms on the first
floor, would also be put to other uses in
keeping with the above-mentioned
purposes.

SENIORITY OF MEMBERS OF POSTS AND
TELEGRAPHS BOARD

51. SHrRI M. P. BHARGAVA: Will
the Minister of COMMUNICATIONS be
pleased to refer to the answer given to
Unstarred Question No. 44 in the Rajya
Sabha on the 1st Juie, 1964 and state:

(a) whether the representations from
the two members of the Posts
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and Telegraphs Board against superseding
their seniority have since been disposed
of; and

(b) if so, how their positions have now
been affected

THe DEPUTY MINISTER IN THE
DEPARTMENT ofF COMMUNICA-
TIONS (SHRI B. BHAGAVATI): (a) and (b)
The matter is (till under con. sideration in
consultation with tht Union Public Service
Commission and the Ministry of Home
Affairs.

DELIVERY OF EXPRESS LETTERS

52. SHRI M. P. BHARGAVA: Will the
Minister of COMMUNICATIONS be
pleased to refer to the answer given to
Unstarred Question No. 2d in the Rajya
Sabha on the 1st June 1964 and state:

(a) whether any improvement in the
service of express delivery articles has
since been noticed; and

(b) whether any letters of complaints
against, or in appreciation of the new
arrangement have been received?

Tue DEPUTY MINISTER IN THE
DEPARTMENT ofF COMMUNICA-
TIONS (SHRI B. BHAGAVATI): (a> Yes.
The number of complaint"' about E.D.
articles has shown * decrease from about
one for every 4,000 articles handled in
1962-63 ti about one for 5.000 in 1963-64.

(b) No, Sir.
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